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(iv) 7h« Cabinet Committee on the 
Industrial infrastructure also keep* a 
continual watch on the production 
and movement of coal, particularly 
to power stations.

Irrigation Facilities in Hill Districts of 
UJP.

19. SHRI HARISH RAWAT: Will the 
Minister Of ENERGY AND IRRIGA-
TION AND COAL be pleased to state:

(a) whether there is any proposal 
under Government's consideration to 
provide adequate irrigation facilities in 
the hill districts of Uttar Pradesh; and

(b) if so,, the details thereof"

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
A.BA. GHANI KHAN CHAUDHURI):
(a) and (b). Information has been 
called for from the U.P. Government 
and will be laid on tho Table of the 
House on receipt.

Cases Pending: in Courfe

20. SHRI G. Y KRISHNAN:

SHRI K. PRADHAN1:

Will the Minister of LAW, JUSTICE 
AND COMPANY AFFAIRS be pleas-
ed to state:

(a) whether any observation has 
been made by the Supreme Court in 
regard to large number of cases pend-
ing in courts; and

(b) if so1, the efforts of Government 
for the quick disposal of the cases?

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS: (SHRI
P. SHIV SHANKAR): (a) The Sup-
reme Court have intimated that ac-
cording to their information and 
knowledge there is no general observa-
tion made by that court in regard to the 
targe number of cases pending in

(b) Does not arise.

Sorttfpiiif o f StaeQi ©owsnisikMi

21. SHRI ATAL BIHARI VAJPAYEE; 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to
state:

(a) whether the Press Commission 
set up by the previous Government 
has been scrapped; and

(b) if so, the reasons thereof?

THE MINISTER OF INFORMATION 
AND BROADCASTING AND SUPPLY 
AND REHABILITATION (SHRI 
VASANT SATHE): (a) and (b). No, 
Sir. The Chairman and the Members 
of the Press Commission submitted 
their resignations on 14-1-1980 on the 
change of Government. The resignat-
ions were accepted with a view to 
reconstitute the Commission with 
revised and more comprehensive terms 
of reference.

Setting up of a Thermal Power 
Station at Siaffrauli

22. DR. VASANT KUMAR PANDIT: 
Will the Minister of ENERGY AND 
IRRIGATION AND COAL be pleased 
to state:

(a) whether Madhya Pradesh Gov-
ernment have proposed to &et up a 
pit head thermal power station in 
Singrauli Tahsil since 1971 and has 
submitted project report to the Gov-
ernment of India on several occasions;

(b) whether the major portion of 
vast Singrauli coal fields are in 
Madhya Pradesh;

(c) whether Madhya Pradesh has 
submitted a Project Report recently 
to the Government of India for. a 
large thermal power station ‘Vicar 
Waidhan in Singrauli Tahsil, M.P.; 
and

(d) what the latest position in 
this respect and by which time Gov-
ernment shall take the decision?
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THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI 
AJB.A. GHANI KHAN CHAUDHURI).
(a) A  proposal was received in the 
Central Electricity Authority from' 
Madhya Pradesh State Electricity 
Board in 1971 for installation of 
4x 900 MW power station and again 
In 1973 for installation of 5x  200 MW 
thermal power station in Singrauli 
area. Both these proposals did not 
contain feasibility studies and site 
investigation. The Madhya Pradesh 
State Electricity Board subsequently 
carried out further site investigations 
and submitted to the Central Electri-
city Authority in April 1974 a fresh 
project report for 2000 MW thermal 
power station at a new site at 
Waidhan town in Siddhi District. 
Hie Central Electricity Authority 
discussed the proposal with Madhya 
Pradesh State Electricity Board 
when it was agreed that considering 
the large potential of the site the 
proposal will be revised to instal 500 
MW generating unit. The Madhya 
Pradesh State Electricity Board have 
recently submitted a Feasibility Report 
for the installation of 2 units of 500 
MW at Waidhan.

(b) Yes, Sir.
(c) Yes, Sir.

(d) The Central Electricity Authority 
will be able to complete their techno- 
economic appraisal after the arrange-
ments for colling water supply and the 
coal linkage for the project are examin-
ed and confirmed. The matter has 
been taken up with the concerned 
authorities. The time frame in which 
the project can be taken up would 
depend on the demand projections and 
availability of funds.
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Power Shortage in Villages of 
Rajasthan

24. SHRI JAI NARAIN: Will the
Minister of ENERGY AND IRRIGA-
TION AND COAL be pleased to state:

(a) whether it is a fact that villa-
gers of Rajasthan State have been 
facing an acute shortage of power; and

(b) if so, what remedial measures 
Government have taken in the mat-
ter?

THE MINISTER OF ENERGY AND 
IRRIGATION AND COAL (SHRI
A.B.A. GHANI KHAN CHAUDHURI):
(a) Rajasthan State has been facing 
shortage of power due to the severe 
drought conditions in the Northern 
Region resulting in lower hydel availa-
bility from Hydro power stations, aM




